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Budset for th{ Iinatrcial year 2018_2019 -
Rrcommendation of the Gov€mol

The Govemot has made necessary r€commendation under Anicle

202 (l) of th€ Constitution of Ildia Ior laying the Annual Financial

Statement for the financial year 201&2019 belore the Kerala Legislative

Assembly.

Th€ Govemot has also made necessary recommendation under

Anicle 203 (3) of the Corftitution oI India for moving the Demall.ls for

Grants on account lor the financial year 2018-2019

v. K. Babu Prakash,

SearetarY.


